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Removal of anomalies

2064. SHRI K. VASUDEVA PANI-
CKER: Will the Minister of INFORMA-
TION AND BROADCASTING be pleas-
ed to state:

(a) whether Nationa] Federation of
Information and Broadcasting employees
has called for setting up 5 standing com-
mittee to consider the present pay scales
angd remove anomalies; and

(b) if so, the action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI AJIT PANJA):
(a) No representation appearg to  have
beep received from National Federation
of Information ang Broadcasting Emp-
loyees for seiting up 5 Standing Com-
mittee o considéy the present pay scales
and remove gnomalies,

(b) Does not arise.
Addition of channelg

2065, SHRY THOMAS KUTHIRA-
VATTOM: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state by when more
channels are to be added in the
Doordarshan at the national level?

THE MINISTER OF STATE OF THH
MINISTRY OF * INFORMATION AND
BROADCASTING (SHRI AJIT PANITAX:
There is po such proposal ynder consi-
deration of the Government at present.

Regional language programme 9Chitra-
mala”
2066, SHRI THOMAS KUTHIRA-

VATTOM: Wilj ‘the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(1) how many times the regiona] lan-
guage programme ‘Chitramala’ was can-
celleg py Doordarshan during 1987; and

(b) whether Government are consides-
jng the demand for increasing regional
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language film song programme Chitra-
mala’ since it is viewed in more states?

THE MINISTER OF STATE OF THE
MINISTRY QF INFORMATION AND
BROADCASTING (SHRI AJIT PANJA):
(a) During 1987, the programme ‘Chitra-
mala’ was cancelled only once viz. on
12-1-87,

(b) At present, there s no
to increase the
gramme,

proposal
frequency of thig pro-

-Raid againsy videg piracy

2067. SHRI THOMAS KUTHIRA-
VATTOM: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) the number of raids cconducted ail
over the country against videg piracy and
the number of cassettes confiscated as
on date, State-wise numbe, of raids and
confiscation of such tapes;

(b) the number of blue fily cassettes
confiscated as op date, statewise; ang

(c) what action Governmen; have ta-
ken against the blue film shooting going
on in varioug parts of the country?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI ANT PANJA):
(a) and (b) As the enforcement of rele-
vent statutes is the responsibility of the
State Governments, Central Government
do not maintain statistics relating to num-
ber' of raids conducted against videg pi-
racy and the number of confiscated cas-
seftes, including those of blue films.

(¢) Production of films in India is in
private sector and generally ng permission
from any Government is needed for
shooting a film. However, all films pefore
their public- exhibitiop have to be certi-
fied by the Central Boarg of Film Certi-
fication a¢ per the  provisions of the

- Cinematograph Act, 1952 and the Cinsz-

matograph (Certification) Rules, 1983
and the guidelines issuey thereunder by
Central Government,
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The guidelines inter alia provide that the
Central Board of Film Certification while
certifying a film for  public exhibition
wil ensure that humansensibilities arc not
offended by vulgaritv, gbscenity and depr-
avity .

Sending Indian . strobapy in space

2068. SHRI TEOMAS  KUTHIRA-
VATTOM: will the PRIME MINISTER
be pleased to state whay  prog-
ress has been made in sending an Indian

" astronau; into spacy ip collaboration with
USA?

THE MINISTEE. oF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND 'THE MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELUPMENT, ATOMIC
ENERGY, ELEC]RONICS AND SPACE
(SHR1I K. R, NARAYANAN): Due to
the unfortunate accident with Space Shut-
tle #Challenged’ in January 1986 ang the
consequent transfcr of the  launch of
INSAT-IC to Ariane and INSAT-ID fo
Delt; unmanned .aunchings, the INSAT-
IC Payload Specialist flight programme
had ty be dropped. Presently, the Space
Transportation System (STS) flights are
suspended - and are. not expecteq ty re-
sume until June 1988. Also, at present
there are no Indiap spaceraft slateg for
STS launchings. As and when the new
NASA policy on 1ight Of foreign Payload
Specialists on future TS flights emerges,
the possibility of flving an India, astro-
naut on STS in :ollaboration with USA|
NASA will be cmsidered and a decision
will be taken kecping in.view the scienti-
ficltechnical and other benefits that many
accrue from suci z flight,

Definilion of family

2069, SHRT SAMAR MUKHERJER:

Wi the PRIME MINISTER be pleased
to state:

(a) whether there ig any proposal for
rationalising the definition of ‘family’ for
the purpose of cxtending the family pen-
sion benefit to the mother of a bachelor
Governmen; embnloyee;
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(b) if so, whether action hag been ini-
tiated to expedite a decision in the mat-
ter so tnat many such people gre bene-
fited; anq
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(c) by when the job of rationalising
the definition of ‘family’ ig likely to be
done?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI): (2) to (c)
The ratiomalisation of the  definition
of “family’ for various benefits available
to 5 Government servant is ynder consi-
deration,

Ex-gratia payment $3 CPF retirees

2070. SHRI SAMAR MUKHERIJIEE:
Wiil the PRIME MINISTER be pleased
to state:

(a) whether the Pourth Centray Pay
Commission have made recommendations
regarding grant of ex-gratia payment to
CPF retirees and their widows;

(b) if so, what is the nature of said
recommendations;

(c) whether Government have accepied
the said recommendations;

Government  i8
details

(d) if so, whether
issuing orders and what are the
thereof;

‘(e) whether Government arg aware of
the fact that very few CPF retirces aud
their widows are alive; and

(f) if so, whether orders on pay com:

mission’s recommendations wil] be 2x-
pedited to benefit such retirees?
THE DEPUTY MINISTER IN THE

MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI): (a) and (b)
The Fourth Central Pay Commission have
recommended grant of an ex-gratia pay-
ment of Rs. 300|- per mensem with effect
from 1.1.86 to all CPF beneficiarics who
retired prior to 31.3.1985 with a basic
pay upto Rs, 500/- p.m. at the time of



